
CENTRAL administrative TRIBUNAL
■}f- ' ■ PRINCIPAL BENCH

O.A. No. 2113 of 1996
r/T

New Delhi, dated the 7. a, No veinb?erj1997,
HON'BLE MR. S.R. ADIGE, \lLc@ ChaiStn^(A)
HON'BLE DR. A. VEDAVALLI, MEMBER (J)

Mrs. Sanju Aggarwal,
D/o Shri D.S. Singal X
W/o Shri Anil Aggarwal,
R/o F-7C G.T.B. .Enclave,
0pp. G.T.B. Hospital ,
Delhi-110093. APPLICANT

By Advovcate: Shri D.R. Gupta

VERSUS

1. Lt. Governor,
Govt. of N.C.T. of Delhi,
Raj Niwas Marg,
Del hi.

2. ' The' Chief Secretary,
Govt. of N.C.T. of Delhi,
5, Sham Nath Marg,
Delhi.

3. The Director od Education
Govt. of N.C.T. of Delhi,
Old Secretariat,
Delhi. ..... RESPONDENTS

By Advocate: Ms. lyotsna Kaushik

JUDGMENT

HON'RI F MR. S.R. ADIGE.

Applicant seeks quashing of Memo dated 20.8.96

(Ann. A-1) rejecting her representaJ:ion for
appointment as TGT (Soc. Scinces) and prays that

respondentsIbe directed to appoint her as such.

2. Applicant who assB,pts,that she is a B. Com.

(Hons.), M, Com. and B. Ed. applied for the post of

TGT ( Social Sciences) in response- to advertisement

dated 6.6.94. She states that by respondents

notification dated 17.9.93 the recruitment rules for
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pcslsor TGTs ware sPiendBd uheraby candWfes
-re selected cn the hasl. of,.aeks obtained by
them in dlFFsrent exeainetlons from flatrlculetion
□nuards .and accordingly a merit Hat uas prepared
Applicant eoaerta that those dho obtained 65
arks in TGT (Soc, Sc) uere appointed, but

alleges that despite securing 69 m ark s sn d
fulfilling all the eligibility canditions she uas
not appointed, uhich is illegal, arbitrary,
malafide and violatioe of her fundamental rights.
3. tespon dents in their reply deny that

applicant.s non-selection is iUa,3l or arbitrary.roy otete that as per amended Recruitment Rules
dated 17.8.93 the candidate applying for the
postofTr:T^cri„ c. \(Soc. Sc.) must hau9 po^ssea^sed a
Bachelor's degree (Hons/pges) or « , • i

or equivalent
f'rom a recognised Uni varsity havinn

X  a. uy Having secured
45^ marks in aggregate in .

,  tub school subjects of
U ic atleast ona out of the folln •one rollouing should ■
haue bean:.:,! elaotive leuel:
IAIN SUB.1rrTS_FpR SO_i:Lak_.SCI EN rF( tc t1

History/ pel. seienoe/rponcmics/Business studies/ sc ciology/Sapgrap ̂ /
Psy chology,

/

It is stated that applicant along pith other '
--•(Hbn) graduates _ not considered fo
appointment as rrr/r. .(SocoSci) during 1994
recruitaent as R rhm /u %;  □.Lorn, (Hons) nT>-sr4ii x/  9 ^3c/ua tss rjQ not

L.
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have full background of So c. Sc. subj^^taught
at secondary lev/el. It is stated that

eligibility of a candidate applying for the
post of TGT (Soc.Sci) is not determined

according to graduation degree obtained

(Pass or Hans.),but according to subjects
studied by than at graduation 1 e uel as

per requirements of Recruibnent Rules.

"• 1^ have heard applicant's counsel
shri O.R.Gupta and respondents' counsel Mrs.
Kaushik. have perused the materials on record
and given the matter our careful consideration.

5- ■ Prior to the 1993 ^endnents to the
Recruitment Rules (Annexure-SR iVtn ha -
TGT in a ^-'to bacome aligibe
• Engl i sh 2 • f'l a th =; mi i m •,at^s^3. social Sciences sid 4. Physical/

Natural Scien ces;^requi red to po ssess , as p er O0I.8
OP these Rules, a Bachelor's Oegres ( Pass/ Hins.)
flPm e recognised University or equivalent
having secured atleast 4S^marks in aggregate
of ha ving s'odied to a no t louer than ancill ary/
oobsidiary subject indicated in any of the
folio uing groups.,

1. fiaiioh. as main subjept at graduation level
uith one of the folio

uing sLfojects

(1) History (ii) Pol.Science (iii) Econcmiffl
(iv)Olmmerce(„) Gecgraphy ( vi ) Ag ri cul tu re
( v/ii) Ho rti cul tu re,

2. riathsm af-.i o.Q ...

^• .a£i3L.Scien^Arleas.t 2 of the follouing main
subjects at graduation level (i) History
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(U)Pol Science (ill) Economics (lv)^^srce
(e) Geography («i) Agrl cul tore,( oil) Horticulture,

Physical/Natural Qnipnmo

By the amencinents notiPiecion 17,9.93

(Annexure-fl3) col .8 uas substituted by th,
follouing :

"Col.Wo.6: A Bachelor's Osg ree( Honcu rs/p ,ss'
or eouiyalsnt from a reoognlser*
University having secured A5<
marks in aggregate, in tuo school

atlaast one ^ut oP the follouing should have
sen at the elective lev/el•-

V  ?* ^^thematics,3. Natural/Physical Science,
•  Social Science,

nain_ subjects for Natural/
Physical Scien ces; phy si cs/

Scien ces/Bo tany/Zoology/.Oairv
^^,P^"9/Ho rti cul ture/ te> 7ry
Sciences//\gricul ture,

Science^ His to ry/pol. sci en c

qo^inT^^®/ Studies/gy/ '^sography/ Psy chology . r»
u/iile the aforesaid enenduents dated

17.9.93 -ulb no *i*Eheve.be«imcre dearly
corded, ifue ^ ^hem along ui th Qo.l, i of
the Ftecruitment Ruleses and particularly in the
background of tho a=the f^cruitment Rules as thav f

— ---3. re^ondentr.rrtr
contained in n ara q .ohmP a ,a 3 30 O VB POn a a r a fn h L

thmf (. U -ppaars to be borne out

the follouing 7 subjects of h- K

sbeuldbe t th ' 3tloost oneU fe St the elective Is vol.
Hlstory/pol, gp^/ Economics/ Businr
Sociolo^gy/Geonr nh / Business studEs/gy/beography/ Psychology.
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8.

3ppnc.t
fi !ar> -l-K_i. _i.

■  it i 1 --^•"^Lzea ay applic;s clear that she p assert n rv, /
_ . , 3-Cb,T,.(Hons) uhichParts. Besidas that she had/aiSlnSf■
Tnr^h r, 1 "ao/^ HordemIndian Language (Hindi). ..

'* " ati cs on H j. •Ehglish as subeidt QPctlve
iuosidiary subierts m •

nor inr. - Neither Commerca.nor indeed Hindi* m fK . *hcix, Rathe^atios or Qectiv®
English are listed in -n,

d in the subierts mont-'
Hsntioned inpara 7 above, 11 i <3

Significant to note that
P^-to the .gg3 .andrents Oe..eroeua3

.  - uded, as one Of the subjects as i3 Clear
para 5 above, but uith fh

'  the aforesaid 19 9-^
^Bndnents, commerce hes h
^  deleted andBusiness Studies has be^n • ,
«n • , included, . Similarly '
Agriculture anw u-. i.»® and Horticulture h , ui-uie nave been
(V, _ • _, u e en del a te rt an w

^^lology and Psychology have be •yy nave been included.

tl p ., ^-isdiotton or
snd CDmmsroe aj.„ rh= Stocftes

-  cic the same or tio wire

PPbjooto, 3nd if Hir- ''^•'fsrent-
dirr " "XtBnt Of thatdifference,

10

a  ' , VBhemanUy t^at
= t'^dlsd Economics at a h' h ' bad

at a higher 1p,«i 4.1.

"Pi^ired in a "ss'h a pass course and th (■ a
the post of tgt f c a u en applying for(  SOCSP) applleant had a le„-«
sxpectation that -h Bi^Inate't »be uculd be considered fn
appointment in tem, ateims of ferrtiii^

fiBcruitnent Rules
^"non-appcintaent as TGT i^
paorse graduate -a ^ assyraduates with lesser r,

been appointed is dis
= f Articles 14 10 Of the Con -f ,• j.. 4..
-iings have also been cited ' ^ "

■r - including /\la\/ivn+. -=""P Housing society «s unr f,^ «s. UOI (1992) 4 sec 477; '
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state of n.Po VS. G.S, Oal & Flmrf M1118-1992

Soppleo(1) SCQ and C & AG Va, n.L.Wehrotra(1992)1l

see 20,

11* AS discussed dSoue^ applicgpit has not

succeeded in estshlishing her d aiiQ regarding

eligibility for consideration for appointment

as TGT (Soc«Sci) in tezms of the tended R. Rs

because being a 6,Ooia(Hons.) graduate with Hindis

nathematics and Q.active Diglish as subsidiary

subjects^ she has not studied tuo of the 7 subjects

mentioned in para 7 dao va as separate end distinct

stiijacts at graduation level* of uhich one stwuld

have bed) at elective levels Qhder the circuro stdice

the argunents and rulings relied i^ion by Shri Gi^ta

do not help the applicdit end ue are meble to

grant her the relief prayed fop.

I2e The 0 A is therefore dismissed. No costs.

^  ( OR.A. VEDA VALLI ) ( S.R.AOIGE ,
nEnBER(3) VICE chairman (a)

^ i

/^/


